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Welfare of Neglected Children 

1970. SHRI SATISH PRADHAN : Will 
the Minister of WELFARE be pleased to state 
: 

(a) whether in a recent meeting of the 
members of S.A.A.R.C. countries a number of 
important decisions pertaining to problems 
and Welfare of neglected children were taken 
and time bound Action Plan was formulated; 

(b) if so, the details thereof; and 

(c) the details of reoriented programme, 
administrative and legislative measures for-
mulated to deal with the problem effectively. 

THE MINUTER OF WELFARE (SHRI 
SITARAM KESRI) : (a) to (c) The required 
infbrrflation is being collected. 

 

 

Composition    of Board of    Directors ot 

NSPDC 

1973. SHRI SUSHIL KUMAR SAM 
BHAJIRAO SHINDE: Will the Minister 
of WELFARE be pleased to state : 

(a) what is the ptesent composition of the 
Board of Directors of the National Scheduled 
Castes and Scheduled Tribes Development 
Finance Corporation; 

(b) whether Government propose to make 
the Board broad-based by including the 
representatives of the public in in its 

(c) if not the reasons therefor ? 

THE MINISTER OF WELFARE (SHRI 
SITARAM KESRI) : (a) the Board fe under 
reconstitution as the tenure of the first Board 
of Directors has expired. 

(b) Yes, Sir. 

(c) Does not arise. 

National  Backward  Classes Finance  and 

Development Corporation 

1974. SHRI MURLIDHAR CHANRA- 
KANT BHANDARE : Will the Minister 
of WELFARE be pleased to state : 

(a) what is the programme chalked wit by 
the National Backward Classes finance 


